
     

   

      

 

       

 

        

      

       

    

      

   
   

   

     

   

  

    

      

      

     

     

     



         

  

        

  

   

   

          

         
          

      
        

          
         

        
      

        
         

        
        

         
          

       
      

        
       

          

         



     

         

          

       

          

        

           

           

        

       

        
       

         

         
       

        

       

        

         
            

          

         
           
       

           
         

        
        

            
       

        
        
        



         
       

    

        

           

           
    

          

         
       

         
          

        
         

        
          

           
        

         

       
      

       
      
 



(c) The Petitioner Company to file necessary Aflidavits of

Service and publication in proof of compliance with the

directions contained in this Order at least seven days

before the date lixed for hearing of the Petition.

B.S.V. Prakash
Member (Judtcialf
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